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Ban on Telephone Registration DDd. 
Special Catecol7 

7935. SHRI MOTlLAL SINGH: WUl 
the Minister of COMMUNICA TIONS 
be pleased to state: 

(a) whether Government have ban-
ned the registration of telephones 
under special category in Madhya 
Pradesh, Delhi and Gujarat some t1 ne 
before; 

(·b) if so, the reasons therefor; 

(e) when the said ban is likely to be 
lifted; 

(d) whether Government propose to 
connect some important cities of Mad-
hya. Pradeslh and Gujarat with Delhi 
with STD facilities; and 

(e) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) No, Sir. 

(b) Does not arise. 

(c) Does not arise. 

(d) Yes. Sir. 

(e) Some important cities are alraady 
havini' STD with Delhi. It is Dlanned 
to extend the facility to more such 
cities in future. The District Head-
quarters cities within 300 Kms of DelhJ 
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also are included in the loq tetJD 
plan for provision of STD service with 
Delhi. The facility will be provided 
progressively by linking these cities 
with the trunk automatic exchange net-
work after automatisation of manual 
exchanle where necessary. 

New Telephone BxchaDps la GDjarat 

7935. SHRI MOHAN LAL PATEL: 
Will the Minister of COMMUNICA-
TIONS be pleased to state: 

C a) whether there is any proposal t., 
open new telephone exchanges in Guja-
rat State durin, 1981-82; and 

(b) df so, their locations and the 
:number of lines in each teleohone ex-
~an s  

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRl KARTIK ORAON): (a) Yes, 
Sir. 

(b) Proposals for opening a new 25-
lines exchange are examined if suffi.· 
cient number of prospective subscri-
bers relister their demands with tne 
prescribed advance deposits of Rs. 100 
each, and if the anticiDated revenue 
from the exchange covers at least 40 
per cent of annual recurring expendi-
ture Ol'l the scheme for provisIon of the 
exchanae. The schemes are sanctioned 
progressi vely by the local tele-commu-
nications authorities. The lead time 
between approval/sanction of the 
scheme ana commissioning of the eX-
change extends to about 24 months. 

Proposals are under various stages of 
examination for openinc of exchanges 
at following stations in GUjarat:-

Agiol, Ami, Bhadla, Chandrani, Ch-
bipdi Shunel Dadra Darasadi, Devki-
Galol, Dharaiani, Dihor, Dolasa Ear-
than. FaDBa, Fatehgadh, Gboghamba, 
Gundarana, Gurukulsupa, Jan,gral, Jam-
la, Junasavar, Kanisha, Kawa, Khanval 
Kharel, Khed, Kberoj. Kldiyanagar, 
Itondh Lathidad, IJboda, Limbadiat 
alhiy~ni  MOl, Morva, Mota-Khunta-
wada, Munait Naroli, Navagam, Nirona, 
PalBsawa, Panvad, Pavagadh, Parle. 
Pitha.pur. Porda, Pural, Ramania. 
Samni, Sonjeli, Selamba, Suvai, Taka, 
Tunka, Vehlal, Velan, Vayas Vasana. 

Some ot these exchanaes are likely 
to be commssloned during 1981 82. 

IDcentlve to TImber Iadustry for De--
velopmeat 01 Forest 

193B. SHRI BHlKU RAM JAiN: 
Will the Minister of AGRICULTUR& 
be pleased to state: 

(a) whether Government propose to 
give special financial incentives and 
income-tax concession to the ti ~ 

industry for accelerated development 
of forests in the country; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRt 
R. V. SWAMINATHAN): (a) No, Sir. 

(,b) Question does not arise. 

BOlUS CooperaUve Soeletiea 

7.937. SHRt HARlKESH BAHADUR: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the names of big cities of the 
country where laud allotment is bemg 
done by the co-operative societies; 

(Ib) whetlher some bogus co-operatlve 
societies have come to light; and 

(c) if so, the number thereof and 
where'!, 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) Cooperative Housing So .. 
cietles are functioni.Jla in practically 
aU States. The responsibility to allot 
land to the cooperative societies, how-
ever, rests with the State Governmeots 
a8 CHousing' is a State subject. 

(b) and (c). The Government has '10 
infonnation about the bogus coopera-
tive societies In various states as these 
societies are registered under the Co-
operative Societies Registration Acts of 
the respective State Governments. 




